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CEN TRAL ADMINISTRATIVE TRIBUMAL, PRIN CIPAL BENCH
- _ NEY DELHI

0.A, N0.2187/1991 DRted the 28th August, 1995
HON'BLE MR. S.R. ADIGE, MEMBER (R)

HON'BLE OR. A, VEDAVALLI, RMBER (3)

shri S.K, Chepré,

s/o l2te shri B,.Ds Chopréd,

R/o C=1/58, Jenakpuri,

Nouw Delhi. o600 AP_PLICRNT

(By Adwcate: shri AJK. Beher?)

VERSU S

1., Union of Indi@ threugh the
Secretiry,
Mministry of Urban Development,
Govt. of India,
- Nimmen Bhauen, MU pelh1=110011

2. ﬂ'j‘a‘m_.'@ctor General ‘(l‘.hrks),
c.p OUQD.’ Niman Bhauan, .
New Delhi-1100018

3. shri 0 Prakésh, ,
Commissioner for Dsp ts Bquiries,
Centrel vigilénce Oommission,
Jam Nager, House, Akbar Road,
New Dalhi.

4, Chief Enginer (vigilance),.
CPWD, Nirman Bhawdn, o
New Delhi=110011, sod  RESPONDEN TS

(8y Adwcate': shri U:‘!-S.‘R. Krishna)

O RDER (0 RAL)

BY HON'BLE MR, S,R, ADIGE, MEMBER (R)
fshr:l. Beher? p'rays for permission to withdraw
the 0 .A. His prayer is 2llowed end tho 0 .A, is
di missed as uithdramruitheut prejudice to eny of
the 8pplicent®s rightsd
I N N G

(DR, A, VEDAVALLT) (s.R. ADIZE)
Member (3) - member (R)
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